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C.P. NB. 134/73(4)/NCLT/AHM/2017

Coram:  Hon'ble Mr. BIKKI R/ '*éi._if-lEEN DRA lﬁ;f"fiu MEMIER Jup nf“

E Hon'ble Ms. MAN ORAMA KUMARL

i
ATTEN!AN. f;ﬁis-cum ORDER SHE T HEARING OF Anmmsm
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- Plethico Pharmaceuticals Ltd.
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- 5.NO. NAME (CAPITAL LETTERS) __ DESIGNAT ON __ REPRESENTATION
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Laam&d Advm:ate Mr. Ra}&sh Vaghamya ib Leamed Admcate Mr. Jayeﬁh Buch
'presem for Petitioner. None present for Respondeﬁt
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